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CALCUTTA CITY 

151. SHRI SAMAR GUHA : Will the 
Minister of HEALTH. FAMILY PLAN-
NING AND URBAN DEVELOPMENT 
be pleased to state: 

(a) whether Government's attention has 
been drawn to various comments made on 
the condition of the city ofCaIcutla by many 
National and International paper corres-
pondents, in which the biggest eity of our 
COWIlry bas been described as a 'DYING 
CITY'; 

(b) if so, whether Government ha'c tried 
to assess the causes for continuous deca-
dence of this great city of India; and 

(c) jf so, the factors that lead to present 
decaying condition of this city and the 
measures which Government propose to 
adopt to save it from the present decaying 
state ? 

TNE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHy): (aJ to 
(c). The matter is being looked into and the 
information will be laid on the Table of the 
Sabba. 

152. SHRI D. V. SINGH: Will the 
Minister of HEALTH. FAMILY PLAN-
NlNG AND URBAN DEVELOPMENT 
be pleased to Jay a statement on the Table 
sbowing the dates on which orders allocating 
the Central assist:'l1cc to various States have 
been issued each ) c'lll' during the Third FM 
Year Plan for financing centrally sponsored 
scbemes of slum clearance and improvement 
including sweepers housing scheme and 
state : 

(a> whether ,,"y. ~ntation has been 
made to OItjitat Govenuncnt regarding issue 
oC delayed lllUction which Jed to delayed 
payment to the Local Bodies executing the 
scbcme&, resulting in sizeable lapse of funds 
at the end of each financial year; 

(b) if so, the year-wise total allocation and 
total sllm:nder during the Third Plan 
period: and 

(c) the Government's reaction thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY): The 
required information is being collected and 
a statement will be laid on the Table of the 
Sabha. 

(a) Such a representation was received 
from one State. 

(b) and (e). The required information is 
being collected and will be laid on the Table 
of the Sabha . 

Sl.t'M CLrARANCEAND IMPRovrMn .. 'T 
SCHEME [N MADHYA PRADE$H 

153. SHRI D. V. SINGH: Will tbe 
Minister of HEALTH, FAMILY PLAN-
NING and URBAN DEVELOPMENT 
be pleased to state: 

(a) whether there is a scheme under the 
Slum Clearance and Improvement Scheme 
of the Central Government for the construc-
tion of 328 tenements for housing sweepers 
and scavengers in Madhya Pradesh; and 

(b) if so, the cost per teneR1C1lt sanc-
tioned by the Madhya Pradesh Government? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a) and 
(b). The required information is being collec-
ted and will be laid on the table of the Sabha. 

MATERNITY AND CHILD WELFAllE CENTRES 
[:-I FA1ZABAD DISTRICT, UITAll. PRAO£SH 

1S4. SHRI R. K, SINHA: Will the 
Minister of HEALTH, FAMILY PLAN-
NING AND URBAN DEVELOPMENT 
be pleased to state : 

(a) whether it is a fact that the number of 
hospitals and Maternity and Child Welfare 
Centres in the Faizabad District of Uttar 
Pradesb is too inadequate; 
,(b) whether Government propose to open 

more Maternity and Child Welfare Centres. 




